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ITEM NO.30               COURT NO.1               SECTION III-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No.1867/2006

MALIK MAZHAR SULTAN & ANR.                         Appellant(s)

                                VERSUS

U.P. PUBLIC SERVICE COMMISSION THROUGH Respondent(s)
ITS SECRETARY & ORS.

(With  IA  No.52071/2023  -  APPROPRIATE  ORDERS/DIRECTIONS,  IA
No.51992/2023  –  INTERVENTION/IMPLEADMENT  and  IA  No.51919/2023  -
INTERVENTION/IMPLEADMENT)

 
Date : 04-03-2024 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE J.B. PARDIWALA
         HON'BLE MR. JUSTICE MANOJ MISRA

For Appellant(s)
Mr. Ejaz Maqbool, AOR

                   
For Respondent(s)
                 Mr. Lakshmi Raman Singh, AOR
                   
                   Mr. Jaideep Gupta, Sr. Adv.
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Rohit Bansal, Adv.
                   Ms. Kshitij Singh, Adv.
                   Mr. Sohhom Sau, Adv.
                   
                   Mr. Merusagar Samantaray, AOR
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                   M/s.  Corporate Law Group, AOR

                   Mr. Ashok Mathur, AOR
                   
                   Mr. Vipin Nair, AOR
                   Mr. Arindam Ghosh, Adv.
                   Mr. Karthik Jayashankar, Adv.
                   Mr. P.B. Sashaankh, Adv.
                   Mr. Mohd. Aman Alam, Adv.
                                      
                   Ms. Deepanwita Priyanka, AOR
                   
                   Mr. Gaurav Agrawal, AOR

                   Mr. Pashupathi Nath Razdan, AOR
                   
                   Ms. Devina Sehgal, AOR
                   Mr. Dhananjay Yadav, Adv.
                   
                   Mr. Krishnayan Sen, AOR

                   Mr. Anil Shrivastav, AOR

                   Ms. Kamini Jaiswal, AOR

                   Ms. Ruchi Kohli, AOR

                   Mr. Anil K. Jha, AOR

                   Ms. Sneha Kalita, AOR

                   Mr. Maibam Nabaghanashyam Singh, AOR
                   
                   Mr. Raghvendra Kumar, AOR
                   Mr. Devvrat Singh, Adv.
                   Mr. Anand Kumar Dubey, Adv.
                   Ms. Harsha Sharma, Adv.
                                      
                   Ms. Devina Sehgal, Adv.
                   Mr. Sravan Kumar Karanam, AOR
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                   Mr. Arjun Garg, AOR
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.
                   Ms. Kriti Gupta, Adv.
                   
                   Ms. A. Subhashini, AOR

                   Mr. Kamal Mohan Gupta, AOR

                   Mr. Radha Shyam Jena, AOR
                   
                   Mr. Shreyas Awasthi, Adv.
                   Ms. Ripul Swati Kumari, Adv.
                   Ms. Astha Sharma, AOR
                   
                   Mr. Sumeer Sodhi, AOR
                   
                   Mr. Shrirang B. Varma, Adv.
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Preet S. Phanse, Adv.
                   Mr. Adarsh Dubey, Adv.
                                      
                   Ms. Ankita Sharma, AOR
                   Mr. Arjun Singh, Adv.
                   Mr. Vishnu Thulasi Menon, Adv.
                                      
                   Mr. Shuvodeep Roy, AOR
                   Mr. Kabir Shankar Bose, Adv.
                   Mr. Saurabh Tripathi, Adv.
                   
                   Mr. Sunil Kumar Verma, AOR

                   Ms. Binu Tamta, AOR
                   
                   Mr. Prakash Kumar Singh, AOR
                   Ms. Pooja Singh, Adv.
                   Ms. Purnima Jauhari, Adv.
                   Mr. Brij Bhushan Jauhari, Adv.
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                   Ms. Preetika Dwivedi, AOR
                   Mr. Abhisek Mohanty, Adv.
                   
                   Mr. Nishe Rajen Shonker, AOR
                   
                   Mr. Santosh Krishnan, AOR
                   Mr. Girish Chowdhary, Adv.
                   Mr. Shaik Mohammed Haneef, Adv.
                   Ms. Deepshikha Sansanwal, Adv.
                                      
                   Mr. Ramesh Babu M. R., AOR
                   
                   Mr. Suvendu Suvasis Dash, AOR

                   Mr. Ashok Kumar Singh, AOR

                   Ms. G. Indira, AOR

                   Mr. Jatinder Kumar Bhatia, AOR

                   Mr. Parijat Sinha, AOR

                   Mr. Narendra Kumar, AOR
                   
                   Mr. Malak Manish Bhatt, AOR
                   Ms. Vishakha, Adv.
                   Mr. Shreyansh Chopra, Adv.
                                      
                   Mr. Rajeev Kumar Dubey, Adv.
                   Mr. Kamlendra Mishra, AOR
                   
                   Mr. Y. Raja Gopala Rao, AOR

                   Mr. Pradeep Misra, AOR
                   
                   Mr. Satish Pandey, AOR
                   Mr. Akbar Ali, Adv.
                   Mr. Santosh Kumar, Adv.
                   Mr. Manmohan Sharma, Adv.
                   Mr. Harendra Kumar Sharma, Adv.
                   Ms. Jay Jaimini Pndey, Adv.
                   Ms. Sadiya Shakeel, Adv.
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                   Mr. Abdul Qadir, Adv.
                   Dr. Nafees A Siddiqui, Adv.
                   Mrs. Gulfeshan Javed, Adv.
                   Ms. Bandana Rai, Adv.
                   Mr. Atiqur Rahman Siddiqui, Adv.
                   Mrs. Sandhya, Adv.
                   Mr. Raj Ranjay Singh, Adv.
                                      
                   Mr. Atul Sharma, AOR
                   Mr. Vikas Negi, Adv.
                                      
                   Mr. Amit Anand Tiwari, Sr. AAG
                   Mr. Sabarish Subramanian, AOR
                   Ms. Devyani Gupta, Adv.
                   Mr. C Kranthi Kumar, Adv.
                   Mr. Vishnu Unnikrishnan, Adv.
                   Ms. Tanvi Anand, Adv.
                   Ms. Saushriya Havelia, Adv.
                   Mr. Naman Dwivedi, Adv.
                   Mr. Danish Saifi, Adv.
                                      
                   Mr. Amit Sharma, AOR
                   Mr. Dipesh Sinha, Adv.
                   Ms. Pallavi Barua, Adv.
                   Ms. Aparna Singh, Adv.
                   
                   Mr. R. Sathish, AOR

                   Ms. Asha Jain Madan, AOR

                   Ms. Hemantika Wahi, AOR
                   
                   Mr. Vishnu Sharma, AOR
                   Mrs. Anupama Sharma, Adv.
                   Ms. Anupama Singh, Adv.
                   Mr. Satya Dev Singh, Adv.
                   
                   Mr. Rajiv Kumar Choudhry, AOR
                   
                   Mr. Anando Mukherjee, AOR
                   Mr. Shwetank Singh, Adv.
                   Ms. Ekta Bharati, Adv.
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                   Mr. Jagjit Singh Chhabra, AOR

                   Mr. Ajay Pal, AOR

                   Mr. Abhijit Sengupta, AOR

                   Ms. S. Janani, AOR
                   
                   Mr. Aravindh S., AOR
                   Ms. Ekta Muyal, Adv.
                   
                   Mr. K.K. Mohan, AOR

                   Mr. T.V. George, AOR

                   Mrs. Bina Gupta, AOR

                   Mr. T.V. Ratnam, AOR
                   
                   Mr. Saurabh Mishra, AAG
                   Ms. Mrinal Gopal Elker, AOR
                   Mr. Saurabh Singh, Adv.
                                      
                   Mrs. D. Bharathi Reddy, AOR
                   Mr. Nishant Sharma, Adv.
                   Ms. Adviteeya Sharma, Adv.
                                      
                   Mr. Gautam Narayan, AOR
                   Ms. Asmita Singh, Adv.
                   Mr. Harshit Goel, Adv.
                   Mr. Sujay Jain, Adv.
                   Mr. K.V. Vibu Prasad, Adv.
                                      
                   Mr. R. Nedumaran, AOR
                   
                   Ms. Sumita Hazarika, AOR

                   Mr. B. Balaji, AOR

                   Mr. T. Mahipal, AOR

                   Mr. M. Yogesh Kanna, AOR
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                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.
                                      
                   Mrs. Aishwarya Bhati, ASG
                   Mr. R. Bala, Sr. Adv.
                   Mr. Pratyush Shrivastava, Adv.
                   Mrs. Swarumapa Chaturvedi, Adv.
                   Mrs. Chitrangda Rastaravara, Adv.
                   Mr. Arvind Kumar Sharma, AOR
                                      
                   Ms. Enakshi Mukhopadhyay Siddhanta, AOR
                   Mr. Sovon Siddhanta, Adv.
                   Mr. K.G.  Kannan, Adv.
                   Mr. Kaushal Kumar Sharma, Adv.
                   
                   Mr. M.R. Shamshad, AOR

                   Mr. Shibashish Misra, AOR

                   Ms. Asha Gopalan Nair, AOR
                   
                   Mr. Sunil Kumar Jain, AOR
                   Ms. Rashika Swarup, Adv.
                   
                   Mr. Santosh Kumar-I, AOR

                   Mr. Raj Bahadur Yadav, AOR

                   Mr. Nirnimesh Dube, AOR
                   
                   Mr. Vikramjeet Banerjee, ASG
                   Mrs. Mrinal Elkar Mazumdar, Adv.
                   Mr. Kanu Agarawal, Adv.
                   Mr. Wasim Qadri, Adv.
                   Mr. Pratyush Shrivastava, Adv.
                   Ms. Chitrangda Rashtrawara, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Krishna Kant Dubey, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
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                   Mr. Vinayak Sharma, Adv.
                   Mr. Rajesh Singh Chauhan, Adv.
                   Ms. Priyadarshini Priya, Adv.
                   Mr. Harish Pandey, Adv.
                   Mr. Shashwat Parihar, Adv.
                   Mr. Anil Hooda, Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                                      
                   Mr. P.I. Jose, AOR
                   Mr. Ravi Sagar, Adv.
                   Mr. Remish Lakra, Adv.
                   Mr. Hira Lal, Adv.
                   
                   Mrs. Naresh Bakshi, AOR

                   Mr. Anuvrat Sharma, AOR

                   Mr. Ashwani Kumar, AOR
                   
                   Mr. Anandh Kannan N., AOR
                                      
                   Mr. D.K. Thakur, Adv.
                   Mr. Rajeev Kumar Gupta, Adv.
                   Mr. Tavleen Singh, Adv.
                   Mr. Joginder Mann, Adv.
                   Mr. Divyansh Thakur, Adv.
                   Ms. Vallabhi Shukla, Adv.
                   Ms. Niharika, Adv.
                   Mr. Nishant Anand, Adv.
                   Mr. Bimlesh Kumar Singh, AOR
                   Mr. Kanwal Chaudhary, Adv.
                   Mr. Neeraj Agarwal, Adv.
                   Mr. Santosh Kumar Yadav, Adv.
                   
                   Mr. Arun K. Sinha, AOR
                   
                   Mr. V.N. Raghupathy, AOR
                   Mr. Manendra Pal Gupta, Adv.
                   Mr. Md. Apzal Ansari, Adv.
                   Mr. Varun Varma, Adv.
                   
                   Mr. Siddhartha Chowdhury, AOR
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                   Mr. Naresh Kumar, AOR

                   Mr. Karan Bharihoke, AOR

                   Mr. Kumar Mihir, AOR

                   Mr. Milind Kumar, AOR

                   Mr. Gopal Singh, AOR

                   Mr. Ranjan Mukherjee, AOR

                   Mr. G. Prakash, AOR

                   Mr. Vinod Sharma, AOR
                   
                   Mr. Rajiv Shanker Dvivedi, Adv.
                   Ms. Tulika Mukherjee, AOR
                   Mr. Beenu Sharma, Adv.
                   Mr. Venkat Narayan, Adv.
                                      
                   Mr. Siddharth, AOR
                   Mr. Anshul Saxena, Adv.
                                      
                   Mr. Lokesh Sinhal, Sr. AAG
                   Mr. Alok Sangwan, Sr. AAG
                   Mr. Sumit Kumar Sharma, Adv.
                   Mr. Rajat Sangwan, Adv.
                   Mr. Vishnu Tallapragada, Adv.
                   Mr. Vaibhav Yadav, Adv.
                   Dr. Monika Gusain, AOR                   
                   
                   Mr. Krishnanand Pandeya, AOR
                   Mr. Yash Kriti Kumar Bharti, Adv.
                                      
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                                      
                   Mr. P.N. Ravindran, Sr. Adv.
                   Mr. T.G. Narayanan Nair, AOR
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                   Ms. Swathi H Prasad, Adv.
                                      
                   Mr. Kaushal Yadav, AOR
                   Mr. Nandlal Kumar Mishra, Adv.
                   Mr. Arpit Kumar, Adv.
                   Mr. Arjun Raghuvanshi, Adv.
                   Mr. Ritul Tandon, Adv.
                                      
                   Mr. K. Pparameshwar, AOR
                   Ms. Arti Gupta, Adv.
                   Ms. Kanti, Adv.
                   Mr. Chinmay Kalgaonkar, Adv.
                   Ms. Raji Gururaj, Adv.
                   
                   Mr. G.N. Reddy, AOR

                   Mr. Shailesh Madiyal, AOR
                   
                   Mr. Sandeep Sudhakar Deshmukh, AOR
                   Mr. Nishant Sharma, Adv.
                                      
                   Mr. Rana Ranjit Singh, AOR
                   Mr. Vivek Kumar Singh, Adv.
                   Mr. Ravish Singh, Adv.
                   Ms. Akanksha Singh, Adv.
                   Mrs. Sweta Singh, Adv.
                   
                   M/s. Parekh & Co.

                   Mr. Shail Kumar Dwivedi, AOR

                   M/s. Plr Chambers & Co.
                   
                   Mr. Sahil Tagotra, AOR
                   Mr. Gajendra Singh Negi, Adv.
                   Mr. Ashutosh Garg, Adv.
                   Ms. Sakshi Garg, Adv.
                   
                   Mr. Braj Kishore Mishra, AOR

                   Mr. Ardhendumauli Kumar Prasad, AOR

                   Ms. Sakshi Kakkar, AOR
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                   Mr. Gaichangpou Gangmei, AOR

                   Mr. Sanjeev Malhotra, AOR
                   
                   Dr. A.M. Singhvi, Sr. Adv.
                   Mr. Amit Bhandari, Adv.
                   Mr. Shadan Farasat, Adv.
                   Mr. Prateek K Chadha, AOR
                   Ms. Hrishika Jain, Adv.
                   Mr. Sreekar Aechuri, Adv.
                   
                   Sayaree Basu Mallik, AOR
                   
                   Mr. Omprakash Ajitsingh Parihar, AOR
                   Mr. Dushyant Tiwari, Adv.
                   Mr. Arbind Kumar, Adv.
                   
                   Ms. Purnima Krishna, AOR

                   Mr. Ajay Kumar Singh, AOR
                   
                   Mr. Vikramjeet Banerjee, ASG
                   Mrs. Mrinal Elkar Mazumdar, Adv.
                   Mr. Kanu Agarawal, Adv.
                   Mr. Wasim Qadri, Adv.
                   Mr. Pratyush Shrivastava, Adv.
                   Ms. Chitrangda Rashtrawara, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Krishna Kant Dubey, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Rajesh Singh Chauhan, Adv.
                   Ms. Priyadarshini Priya, Adv.
                   Mr. Harish Pandey, Adv.
                   Mr. Shashwat Parihar, Adv.
                   Mr. Anil Hooda, Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   
                   Mr. Talha Abdul Rahman, AOR
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                   Mr. Somesh Chandra Jha, AOR
                   

Mr. Sumeer Sodhi, AOR
                   
                   Mr. Surender Kumar Gupta, AOR
                   Ms. Muskan Gupta, Adv.
                   
                   Mr. Ranjan Kumar, AOR
                   
                   Mr. Dilip Annasaheb Taur, AOR
                   Mr. Amol V Deshmukh, Adv.
                                      
                   Mr. Gautam Das, AOR
                   Mr. Raman Sharma, Adv.
                   Mr. Krishan Rana, Adv.
                   Mr. Dhirendra Kumar Jha, Adv.
                   Mr. C.M. Gopal, Adv.
                   Mr. Rajendra Singh Chauhan, Adv.
                   Mr. Kumar Pal, Adv.
                   Ms. Monika Chauhan, Adv.
                   Mr. D.N. Ojha, Adv.
                   Mr. R.N. Mohanty, Adv.
                   Mr. Amit Acharya, Adv.
                   Mr. Abanikanta Sahu, Adv.
                                      

UPON hearing the counsel the Court made the following
                             O R D E R

1 On  15  February  2002,  the  Union  Government  in  the  Ministry  of  Urban

Development  and  Poverty  Alleviation  (Land  &  Development  Office1)

addressed a communication to the Chief  Secretary of  the Government of

National Capital Territory of Delhi2. By the communication, sanction of the

President of India was conveyed to the allotment of land admeasuring 1428

sq. mtrs. (as shown in L&DO’s Plan No 3944/1) of plot No 24, Deen Dayal

Upadhyaya Marg at Rouse Avenue, New Delhi to GNCTD “for setting up of

Family Courts in New Delhi on usual terms and conditions”. 

1 “L&DO”
2 “GNCTD”
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2 On 18 September 2020, the Ministry of  Housing and Urban Affairs of  the

Union  Government  (L&DO)  addressed  a  communication  to  the  Chief

Secretary,  GNCTD conveying the sanction of the President of India to the

cancellation of the allotment of land admeasuring 1428 sq. mtrs. of plot No

24  and  land  admeasuring  1428  sq.  mtrs.  of  plot  No  23,  Deen  Dayal

Upadhyaya  Marg.  In  consequence,  the  President  of  India  sanctioned  the

allotment of a 3.036 acre plot contiguous and adjacent to the Rouse Avenue

District Court Complex (as shown in L&DO’s drawing No 3963) to GNCTD in

lieu of plot Nos 23 and 24 at Deendayal Upadhyay Marg for construction of

additional court rooms. 

3 In the meantime, it appears that by a communication dated 31 December

2015, the Public Works Department3 of GNCTD addressed a communication

to the National Secretary of Aam Aadmi Party in regard to the allotment of

space for a “temporary office building for party work”. Responding to the

request by the Aam Aadmi Party, it was stated that the Minster, PWD had

allotted Bungalow No 206 at Rouse Avenue for the purpose in pursuance of

the Cabinet Decision dated 6 October 2015 of GNCTD. 

4 A Single Judge of the High Court of Delhi set aside the communication dated

12 April 2017, revoking the allotment of bungalow No 206 at Rouse Avenue

and remanded the matter to Lieutenant Governor to pass a reasoned order

after compliance with the principles of natural justice. 

5 Following the order of the Single Judge of the Delhi High Court, it appears

that a fresh communication was issued by the PWD of GNCTD on 13 June

2017, recording the revocation of the allotment to the political party. 

6 Mr  K  Parameswar,  counsel  representing  the  High  Court  of  Delhi  has

submitted that the statement which was made, as recorded in the previous

order  to  the  effect  that  the  Aam  Adami  Party  is  an  encroacher,  is  not

3 “PWD”
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reflective of the position of the High Court. It has been submitted that the

High Court is only concerned with the completion of its project which is to

take place at the Rouse Avenue land and the political party may pursue its

own remedies. 

7 In view of the impending General Elections, we grant the Aam Aadmi Party

time until 15 June 2024 to vacate the premises so that the land which has

been  allotted  for  the  purpose  of  expanding  the  footprint  of  the  district

judiciary can be duly utilized on an expeditious basis. 

8 In the meantime, we permit the Aam Aadmi Party which is represented in

these proceedings by Dr Abhishek Manu Singhvi, senior counsel appearing

with Mr Shadan Farasat, counsel, on their request, to move the L&DO in the

Union  Government  for  allotment  of  land.  The  L&DO  shall  consider  the

request for allotment in accordance with law and communicate its decision

within a period of four weeks. 

9 The High Court is in urgent need of the allotment of alternative premises for

housing the new recruits for which court rooms are not available. The Court

is apprised of the fact that the MTNL building which was earlier explored as

an option has been found to be unsuitable. We direct the Chief Secretary of

GNCTD to come out with an alternate proposal within a period of two weeks

and communicate it to the learned Acting Chief Justice of the High Court of

Delhi.

10 List the Petition 5 April 2024.

Writ Petition (Civil) No 432 of 2023

1 On mentioning, the matter is taken on Board.
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2 List the Petition for directions along with IA No 45442 of 2024 in Civil Appeal

No 1867 of 2006 on 11 March 2024.

(CHETAN KUMAR)     (SAROJ KUMARI GAUR)
       A.R.-cum-P.S.          Assistant Registrar
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